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(vi)

(vii)

body, or by the institution, where no such qualifying standards have been

specified by any statutory authority;

the process of admission and selection of eligible candidates applying for such
admission, including all relevant information in regard to the details of test
or examination for selecting such candidates for admission to each course or

programme of study and the amount of fee to be paid for the admission test;

details of the teaching faculty, including therein the educational qualifications
and teaching experience of every member of its teaching faculty and also

indicating therein whether such member 1s on regular basis or visiting basis;

(vii1) the minimum pay and other emoluments payable for each category of teachers

(1x)

&y

(1)

and other employees;

information in regard to physical and academic infrastructure and other
facilities including hostel accommodation, library, hospital or industry
wherein the practice training to be imparted to the students and in particular

the facilities accessible by students on being admitted to the institution;

broad outline of the syllabus specified by the appropriate statutory body or
by institution, as the case may be, for every course or programme of study,

including the teaching hours, practical sessions and other assignments; and

all relevant instructions in regard to mamntaining the discipline by students
within or outside the campus of the institution, and, in particular, such
discipline relating to prohibition of ragging of any student or students and the
consequences thereof and for violating the provisions of any regulation in this
behalf made under the University Grants Commission Act, 1956 or any other

law for the time being in force.

Central universities in Uttar Pradesh

13398. SHRI NARENDRA KUMAR KASHYAP: Will the Minister of HUMAN
RESOURCE DEVELOPMENT be pleased to state:

(a)
(b)

the number of Central universities in Uttar Pradesh;

whether opening of new Central universities would be considered in the State,

if the number of Central universities is less as per its population;

TOriginal notice of the question was received in Hindi.



104 Written Answers to [RAJYA SABHA] Unstarred Questions

(¢) whether western area of the State which generates maximum revenue has only

one Central university;
(dy whether opening of two more universities would be considered;
(e) if so, by when; and
(f) if not, the reasons therefor?

THE MINISTER OF HUMAN RESOURCE DEVELOPMENT (SHRIMATI SMRITI
ZUBIN IRANI): (a) There are four Central Universities in Uttar Pradesh viz. Banaras
Hindu University, Banaras, Aligarh Mushim University, Aligarh, Babasaheb Bhimrao
Ambedkar University, Lucknow and Allahabad University, Allahabad.

(b) As a matter of policy, the Central Government has ensured establishment
of one Central University in every state in the country (except Goa, where the State

Govemment was not willing).

(¢) Revenue generation is not the criterion adopted by the Central Government
to decide about establishment of Central Universities. State Governments have powers to

create State universities, wherever such a need is felt.

(d)to (f) No, Sir. Inthe Twelfth Five Year Plan as approved by National Development
Council (NDC), the focus is on scaling up of capacity in existing institutions rather
than increasing the number of institutions, with exception of new institutions needed
to address critical regional and social gaps. The Central Government has also launched
Rashtriya Uchchtar Siksha Abhiyan (RUSA) to assist States to open new mstitutions,
expand existing ones and take appropriate steps to ensure equity and quality in higher

education in the States.
Access to higher education

3399. SHRIMATT KANIMOZHI: Will the Minister of HUMAN RESOURCE
DEVELOPMENT be pleased to state:

(a) whether Government has conducted any country-wide survey to gauge the

caste-wise disparities in higher education in the country;
(b)y if so, the details thereof; and

(¢) the measures taken by Government to promote access to higher education for
Scheduled Castes and Scheduled Tribes?



